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Statement

State-wise details of the road safety advoeacy programme sanctioned

Sl No. State No. of NGOs to whom Road safety
advocacy programme has

been sanctioned

L Karnataka a2
2, Andhra Pradesh 10
3, Assam 3
4 Bihar 13
5 Chhattisgarh 01
6, Jharkhand a3
7 Kerala 01
8 Manipur 01
9 Madhya Pradesh 19
10, Maharashtra o)
11.  Odisha 0
12, Rajasthan 05
13, Uttarakhand 0
14 Uttar Pradesh 108
15 Tamil Nadu )
16, West Bengal )
17 New Delhi 11

ToTar 203

Vehicle location tracking devices on public service vehicles

3308. SHRI NAZIR AHMED LAWAY : Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

{a) whether Government has directed the State Governments to install vehicle

location tracking devices on all public service vehicles;
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(b) if so, whether the directive 1s mandatory or suggestive; and

(c) whether Jammu and Kashmir Government has implemented the directive, if

so, the details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAY'S (SHRI NITIN JATRAM
GADKARI) : (a) and (b) The Government through Notification No. 3.0 5454(E) dated
25th October, 2018 has made it mandatory for new vehicles registered on and after 1st
January 2019 to be fitted with Vehicle Location Tracking Device and one or more
emergency buttons in public service vehicle as in Rule 125H of the Central Motor
Vehicle Rules, 1989. Further for such old vehicles registered upto 3151 December, 2018,
the concerned State or Union Territory Governments have to decide and notify date

for comphance of requirements.

(c) As per the information provided by the Government of Jammu and Kashmir,
the Government of Jammu & Kashmir has issued the order for its implementation but
due to the protest by the transporters in the State, the State Government has deferred

the process keeping in view the Amarnath Yatra.
Death of school children in road accidents

3309. SHRI D. KUPENDRA REDDY : Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) whether it is a fact that large number of school children die every year due

to accidents during transportation to school and back;
(b) if so, the details thereof and the reasons therefor;

(¢) whether the Central Government has any plans to formulate any policy to

prevent such accidents and deaths to safeguard the school children; and
(d) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAY'S (SHRI NITIN JATRAM
GADKARI) : (a) and (b) No such information is maintained by the Ministry as Law
and Order is a State Subject. However, the ministry analyses the road safety on the
basis of road accident data received from the police department of States/UTs. As per
report of 2017, the number of road accidents victims in the age of less than 18 years

who were killed in road accidents is 9408 {about 6.36% of the total deaths in road



